Reader
FORM - 3
(SEE RULES 54 (12)
DETAILS OF FAMILY

Namo ofthe Govt. SOEVAIE = = = ccicciiicocivasssssssasasssmsmsncnsssdossotasenamsosssossesesasssosesssasannenns
Fathers/ Husband NAIM@ === iiieiieeececccsccccscscessssssssstsssssssssssscssssssscssscnassnnscsssosemreses

Designation

Deatalls of meinber of My Famaily 85 Ok ..cccccsseencnncnancceasenmmnssesresens com s e mr e mmmn o s esas s rad st s o mpmeess

Date of appointment = e eccecceececcccccccstacscctestttseentetotossaeaseseccusaseenancnaanssnacccas

Sl Name of the Family members Date of Relation with the Initial of Head
No. Birth officer/official of Office

I hereby undertake to keep the above particulars upto-date by notifying to the Account
Officer/Head of Office any addition or alternation.

Place ; Delhi

Balodl: o Signature of Govt. Servant

- Family for the purpose means.

(a) wife in the case of male Govt. Servant
(b) Husband in the case of Female Govt. Servant
(c) Son below eighteen years of age and unmarried daughter below twenty one

years of age including such son or daughter adopted legally before retirement.

Note ; Wife and husband shall includes respectively judicially separated wife and husband.



SEE RULE - 53 (DD

NOMINATION FOR DEATH CUM-RETIREMENT GRATUITY WHEN THE GOVT. SERVANT
HAS A FAMILY AND WISHES TO NOMINATE ONE MEMBER OR MORE THAN ON
MEMBER THEREOF

hereby nominate the person(s) mentioned below who is/are
member(s) of may family and confer on him/them the right to receive to the extent specxﬁed
below, and any gratuity the payment of which may be authorised by the Central Govt. in the
event of my death, to the extent specified below any gratuity which having become admissible to
me on retirement any remain unpaid at my death : ORIGINAL NOMINEE(S)

Name & Add. of Relation with the Amount of Share Age
Nominee Govt Servant of Gratuity
2) 3) 4)

ALTERNATE NOMINEE (S)

Name, Address, relation & age of the person or persons, = Amount of share
if any, to whom the right conferred on the nominee shall s of gratuity payable
pass in the event of the nominee predeceasing the govt. - to each
servant or the nominee dying after the death of the govt. :Vikas
servant but before receiving payment of gratuity s
(5) : ((5)]
This nomination as persuades the nomination made by me, the earlier
S SRR B e e e e which stands cancelled.

1. The Govt. Servant shall draw lines occurs the blank space below the last entry to prevent
the insertion of any name after he has signed
2. Strike out which is not applicable.

Dated this ...

Two Witness's Signature

(Name & Designation)

(Name & Designation)

Signature of Govt Servant












